| TEM NO. 6 COURT NO. 6 SECTI ON XVI |
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).3171/2007

(From the judgenent and order dated 06/12/2005 in LPA No. 113/2004 of
the H GH COURT OF JHARKHAND AT RANCHI)

AKHI LESH KUMAR SI NGH Petitioner(s)
VERSUS
STATE OF JHARKHAND & ORS. Respondent ( s)

(Wth appln(s) for c/delay in filing SLP and office report)

Date: 13/11/2007 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE S.B. S| NHA
HON BLE MR JUSTICE H. S. BED

For Petitioner(s) M . Mbhan Pandey, Adv.

For Respondent (s) M. N tish Massey, Adv.
M. Ait Kumar Sinha, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Del ay condoned.
Heard the | earned counsel for the parties at |ength.
Judgment reserved.

(A.S. BISHT) (PUSHAP LATA BHARDWAJ)
COURT MASTER COURT MASTER



